
MEDIATION CENTRE ,RAJ.HIGH COURT JODHPUR 
CAUSE LIST 28.07.2016 

NEME OF 
RESPONDEN'T 
ADVOCATE'S 

Mr.D.S..Baghela 

Mr.Rsjendra Soni 

CAUSE I-IST 29.07.2016 

RESPONDEN'T 

Pet.No.8112016,Smt. 
Mehazheen Vls lrfan 

2016 Smt.Rekha @ 
Kasu Vls 1,okesh 
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" Help The Neady -- Timely Help May Create History " 

NAME OF 
PETITIONER'S 
ADVOCATE'S 

Mr.RAkesh Arora 
& Jayant Joshi 

Mr.Vikram 
.Sharma 

TYPE OF CASE & 
NO. WITH TITLE OF 

CASE 

S.B.Civil 
Misc.Tr.Pet.No.881201 
5Smt.Kiran @ Tara 
Vls Viren @ Prakash 

S.B.Civil 
Misc.Tr.Pet.No.1231 
2015 Smt.Anjali Soni 
Vls Jayant Soni 

NAME OF MEDIATOR'S 

Mr.Manak Lal Chandak, 
Advocate 

Mr.B.S.Sandhu ,Advocate 
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